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Separate paging is given to this Part, in or<fer <Aaf if may be filed as a separate compilation.

PART IV.
Regulations, Orders, Notifications and Rules, of the Government 

of India, of the Government of Bihar, and of the High Court. 
Papers extracted from the Gazette of India and Provincial 

Gazettes. Orders of Commandants of Volunteers Corps.

printed by Babu Triloki Nath at the New 
Order Press, Cawnporc, on the ground that 
the said booklet contains matter the publi­
cation of which is punishable under section 
124-A of the Indian Penal Code.

HOME, REVENUE AND FINANCE 
DEPARTMENTS.

NOTIFICATION.
The 2-oth September 1036.

No. 1030-C.—The following notifica­
tions by tho Government of the United 
Provinces are republished for general infor­
mation.

Naini Tal, 18th September 1936. 
Miscellaneous.

of theNo. 253-C/VTII.—In exercise
conferred by section 99-A of thepower

Code of Criminal Procedure, 1898 (Act 
V of 1S98), the Governor in Council hereby 
declares to be forfeited to His Majesty 
every copy of a pamphlet in Urdu entitled 
“ Mahshar-i-Lucknow”, written by Akhtar 
Mirzn Bisaulvi, General Secretary, Jamoat 
Ahrar Islam, Bareilly, and printed at the 
Al-Arsh Press, Bareilly, on the ground 
that the said pamphlet contains matter tho 
publication of which is punishable uudor 

124-A and 153-A of the Indian

By order of the Governor,
A. F. W. DIXON,

Offy. Chief Secretary to Government. 
Police Department.

Naini Tal, 4th September 1036. 
Miscellaneous.

No. 208-C/VIII.—In exercise of the 
power conferred by section 99-A of the Code 
of Criminal Procedure, 1898 (Act V of 1898), 
the Governor in Council hereby declares to be 
forfeited to His Majesty every copy of a
booklet in Hindi entitled “Krishna Jumna

Pol
Yatri ”,

sections 
Penal Code.

By order of the Governor in Council 
II. BOM FORD,

Chief Secy, to Government,
United Provinces.

Sthana ka Alha arthat Jailon ki 
written by “A Kajnaitik 
published by Bansh Copal, b.a , ll.b., an
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